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DEMANDS FOR GRANTS, 1982-83..
contd.

Ministries of Agriculture and Rural
Development—conid.

MR. DEPUTY-SPEAKER: We taken
up further discussion and voting on the
Demands for Grants under the contirol
of the Ministry of Agriculture and
Rural Development, Mr. Ram Verma,
you may continue your speech. You
will conclude your speech by about
9.45. Then the hon, Minister will In-
tervene, You can take gbout 10 minu-

tes.
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MR. DEPUTY-SPEAKER: I am
calling the next Member, Mr. PV.G
Raju, and then the Minister will in-
tervene.

SHRI P. V. G. RAJU (Bobbili): When
we discuss agriculture, we are dis-
cussing the life gnd habits of one-
sixth of the world’s population, be-
cause 500 million of our countrymen—
out of a fotal population of 675 mil-
lion--are  agriculturists. These 500
million constitute one-sixth of the
world population. This factor must
be fully understood by all of wus, be-
cause this proportion is not g small
matter,

One-sixth is really symbolic. In
occult science, gne-sixth is a very aus-
picious thing, It is supposed to be a
very lucky number, But 1 have to say
that one-sixth of the world's popula-
tion is facing a great deal of difficulty
in the matler of its survival in our
country. '

I am not an agricultural scientist,
and, therefore; I can only make a
general speech. But I feel we must
have greater direction for agriculture
from the Centre than what we have
to-day because Agriculture is a State
subject. I am afraid the direction
given by each one of our States is not
very effective] Each Stlate has ils own
direction.

As things stand {o-day casteism has
become rampant in every state, and
therefore, there is no egquality in land
distribution or agricultural production.
Therefore, I feel that we should have
greatest Central direction on agricul-
ture.

I would say that the Food Corpora-

tion of India fixes the prices
of wheat, barley, Jower and other
cereal products. But in  sense,

the peasants are not satisfied with the
fixation of prices made by the Food °
Corporation,
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This morning we saw an example
of how friends in the wheat-growing
belt of I[ndia were objecting to the
prices of wheat fixed by the Food Cor-
poration. They say that the sale price
of wheat in Delhi and urban areas is
higher than the return for the peas-
santry producing wheat. This is the
problem, not only with regard to
wheat production. Even in the matter
of rice production, it is so, I come frcm
Andhra Pradesh which is basically g
rice-producing State, and the peasants
who produce rice feel that the fixa-
tion of paddy price by Food Corpora-
tion is very low,

THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (SHRI R V.
SWAMINATHAN): I would like to cor-
rect the hon, Member: it is not the
Food Corporation, but it js the Agri-
cultural Prices Commission which fixes
the prices.

SHRI P. V. G. RAJU: It is by the
Apricultural Prices Commission? 1t
is all right. I am subject to correc-
tion by o¥d friend, We were working
together in the Madras Assembly in
1952.

The prices fixed by the Agricultu-
ral Prices Commission, and the prices
obtained by  peasants are much less
than the sale prices that are there In
the open market. In a socialist State,
ithere must pe more direction with re-
gard to the sale prices of cereals and
vegelable prouducts than in the open
market. So, I would suggest that a
greater emmphasis should be given for
sale cooperatives,

The farmers should be encouraged
to bave sale cooperatives just as we
have production of the sugar factory
in Maharashtra in the cooperative sec-
tor. In similar manner, we should
have sale cooperatives for farmers
for thelr products. In this matter, I
would like to congratulate my hon.
friend from Maharashtra, The co-
operative sugar factory in Maharash-
tra is one of the best in Indla. As a
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matter of fact, I do not know how
‘many friends gre aware that the sugar
cooperatives give much inputs to the-
farmers: thal sugar cane production
in Manuarashtrg is 45 tonnes per acre,
and in Bihar and Uttar Pradesh even
if we go uPto 16,17 or 18 tonnes a year:
of sugar cane, it would be a very big
output of sugar cane per annum. The
difference bhetween Maharashtry co~
operatives and the sugar factory in
Utta:r Pradesh and  Bihar is that in
Uttar Pradesh and Bihar the sugar
tactories are owned by the capitalist
sections, private enterprise. There-
fore, private enterprise is not encour-
aging the farmers as the cooperatives
in Maharashtra are doing, I must
congratulate the Maharashira friends
for having cooperatives in such a first-
class fashion. I would also appeal to
my friends in MaharasHtra to have
more cooperatives not only in the case
of sugar cane but in other agricultural
products of India for cooperative sec-
tors must be developed.

If you remember, I started by Say-
ing that Agriculture is the pioblem of
India and rates is the problem of agri-
culturist pecause it is a State subject.
Therefore, I would like the Central
Government to have greater directiorr
on agriculture than it has at the mo-
ment Friends may say how can one
define the area of a sugar factory. From
my limited awareness of the  problem,
a sugar factory with 1,500 tonnes per
hour proruction rate, which is the
standard daily production rate, has am
areg of 120 sg. miles. But I am
afraid, in the enforcement of this type
of concept of area for the sugar fac-
tory, friends would tum out and say
that this is the communisiic concept,
not sacialistic concept. 1 do not mind’
becoming a communist for the benefit
of the peasants. 1 - would approve of
communism as far as structure for
the benefit of the peasanis is concern-
ed, Im this matter, I would like tc
say that in India we have not yet de-
veloped the concept of animal hus-
bandry as we should. In Europe and
America, animal husbandry is g very
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big industry. In India, we not give
priority to animal husbandry as much
as we should. I feel the Government
of India should ‘encourage the State
Governments to glve the priority *o
aanimal husbandry.

MR. DEPUTY-SPEAKER: Your
friend is incharge of animal husban-
dry. So, you <c¢an tell him a1l your
views separately also. I would say, my
information is that in Europe and in
America, pig farming and poultry
farming sre given priority. In India
pouliry farming is not developed and
is is not given as much priority as it
should be. The taxation structure
under which my poultry farming
friends are affected seems to be dele-
terious to the industry. As a matter
of fact, trere is a feeling that they are
taxed more than they should be. I
started a small poultry  unit  myself.
And I was told that the fixation of
the egg prices was not correct. My
friends told me  that I was making
more retum per day than I was really
making, And. therefore, they said
that 1 was trying to disburse black
money through poultry farming. But
that is not correct. Further, I would
like to say vig farming. or protection
of what is called ham, pork, sausages
should bhe given more er.couragement
than it has been doné so far.

15.01 brs.

[SHry 'HARINATHA MisrA in the Chairl

I was surprised to  hear that the
State Trading Corporition exports de-
corticated cotton seed cake, linseed cil
cake, castor seed, cake, mustard oil
cake and groundnut il cake. All
these items are exported by the State
Trading Corporation, They are export-
ed to europe. Why are they exported
to Europe? I made an Inquiry. 1
was told that all these items are used
as compounds for feeding poultry
and piggery. ,And I was surprised
why we should export our own feed-
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ing materials for poultry and pigs in-
stead of using them in our own
country, The reason is, very few
Indians eat pork, sausages and ham.
(Interruptions) Generally, we do not
eat pork, as much as we should, The-
oretically, the Government of India
should encourage the seiting up ot
pig farms in the countiry. I am sure
foreign collaboralors will be prepared
to come to India and put up g first
class pig industry.

1 would like to say, that T am not
an atheist. I used the word ‘atheist’.
My friends will say that I am

preaching eating of pork in the coun-
try. 1 will go even lo the extent of
saying that Dbeef eating as it is
understood hy Indians is not valid. I
do not know how many I{riends are
prepared to accept. that it is kinder to _
a milch cow to kill it with a knife than
to starve it to death in Goshala, 1
say this honestly, that an Indian will
rather starve his cow to death than
feed it when it does not yield him a
calf or milk. The maximum yield ex-
pecled of an Indian cow is 1D litres per
day, and in Switerland. a Swiss cow
gives 35 litres per day. That is the
difference between Indian cows and
the European cows. And yet we
believe that a cow is good if it gives
an yield of 10 litres per day, But
when it becomes old an Indian thinks
fhat it should be rather starven to
dealth jn Goshala, because his soul
will be purified, then to kill it with 3
knife. I am sorry to say. but I do not
agree with this view, It wil be kin-
der to the cow, when it stops giving
milk or calves, to kill it with a knife,
rather than kill it by starving it. I
say this and T do not mind if my
friends are angry with me for saying
this, But I feel that we should be
rational about the question of Gosha-
las.

I want to make two more points. I
have heard that the FAO have asked
the Government of India {o permit de-
velopment of internatlonal slaughter
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house system in Imdia. The protein
meat trade is one of the largest in the
world., And yet Indian meat is naot
considered to be fit for consumption
anywhere outside India because it is
not considered scientific and hygienic.
Therefore, the FAQO requested the
Government of India to permit inter-
national inspection of Indian slaugh-
ter houses. But we refused to allow
for internatlional meat trade inspection
because we felt that the freedom to kill
animals cannot be subject to interna-
tional jurisdiction and supervision, I
do not understand this way of think-
ing, I feel that we should allow in-
ternational supervision of our slaughter
houses. I say this consciously because
1 feel that the world meat trade should
be part of Indian development,

Some time back, I mel some friends
from Japan. They said that they
were prepared to have first class pig-
gery farming in India but they must
be allowed to export meal of hygientic
nature from India.

MR. CHAIRMAN: May I request you
to conclude Dbecause the Minister has
to intervene?

SHRI P. V. G. RAJU: Al right, Sir.

As far as fish farming is concerned.
I am afraid, we have not developed it
as much as they have done in Japan.
For instance, in flowing water we can
have there fish per cubic foot area.
According lo the Japanese, they keep
15 fish in 6.50 cubic feet area per
year, which produce 13,500 grams of
fish,

My friends might Thave gone to
Haridwar—I myself have gone to Hatl-
dwar—and taken bath in a ghat
where in fast flowing water, big fish
mingle between the legs of bathing
religious  persons, In Japan they
keep water flowing all the time. But
T am afrald, we have not development
this concept of fish farming here.
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SHRI R. V. SWAMINATHAN: In
many parts of the country, it has been
done.

SHRI P. V. G. RAJU: You please
tell me the place. I will go there and
see it myself

MR. CHAIRMAN: I can assure you
of the fact that of a1l the Members
present here, Mr. Daga will appreciate
your suggestion most.

SHRI P. V. RAJU: I hope that
our agriculture will have a central-
oriented direction and that this wil] be

accepted hy the House and by the
Government.

| ToEta g () o omemer
wEleg & I AT AW oFT g
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MR. CHAIRMAN: It is now 3.30
P M. So, we will take up Private
Members' Business, Shri T. R. Shama-

nna fo move the motion,

15.30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

FORTY-FIRST REPORT

SHRI T. R. SHAMANNA (Bangalore
South: Sir, 1 beg to move.

“That this House do agree with the
Forty-First Report of the Committee
on Private Members’ Bills and Reso-
lutions presented to the House on
the 15th April, 1982.”

MR. CHAIRMAN : The question is:
“That this House do agree with
the Forty-First Report of ithe Com-
mittee on Private Members’ Bills
and Resolutlons presented fo the
House on the 15th April, 1982.”

The motion was adopfed




